
 

SHRI SURESH KALMADI: There has 
been a commitment by the Minister, We want 
a statement. Otherwise, I am walking out. 

(At this stage the hon. Member left the 
Chamber) 

CALLING  ATTENTION TO  A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

Plight of Farmers growing Wheat, Potato, 
Tobacco, Cane etc. duc to Non-rem-
unerative prices and action taken by 

Government 

SHRI VITHALRAO MADHAVRAO 
JADHAV (Maharashtra); Sir, I beg to call the 
attention of the Minister of Agriculture to the 
plight of farmers growing wheat. potato, 
tobacco, cane and other commodities and cash 
crops on account of not getting remunerative 
prices for their produce and the action taken 
by Government  in   this   regard. 

THE MINISTER OF AGRICULTURE 
(RAO     BIRENDRA     SINGH): Sir. 
the Hon'ble Members have expressed the view 
that the farmers growing wheat. potato, 
tobacco, sugarcane and other commodities 
and cash crops are not getting remunerative 
prices and want to know Mic action taken by 
the Government in this regard. The 
agricultural price policy ol the Government is 
directed towards ensuring lemunerative prices 
to the agricultural producers and safeguarding 
their interests. For this purpose, 
procurement/suppoit prices are being 
announced for major agricultural commodities 
each year. For large number of commodities 
purchases are organised at the support prices 
thro'uglv public   agencies. 

Ovei' the last four years from January, 1980 
till now the procurement or minimum sur/port  
prices of cereal crops    have been 
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SHRI SURESH KALMADI: Pure Drinks 
has not returned the money taken from the 
financial institutions. I do not know what the 
Finance Minister is doing. He  going on 
continuously giving loans because it belongs 
to a member of the ruling party. 

SHRI K. MOHANAN; And Ihe Minister of 
Tourism created a farce by inaugurating the 
hotel before it was completed. It was an Asiad 
project... (/nto-rnpiions),.. 

SHRI   SHRIDHAR   WASUDEO   DHA- 
BS (Maharashtra):    Let there be a State-
nent. 

SHRI   SURESH   KALMADI:   What   is 
the  Government  doing  about  it? 



 

[Rao Birendra Singh] raised   by  
Government  by   31   to  39  per tent, of 
pulses by 40 to 71  per cent, of cotton by 46 
per cent and those of major oilseeds by 47 to 
66 per cent. 

ln the case of wheat, the country lias shown 
spectacular progress. From 1980-81 
pioduction of wheat has been surpassing 
previous record each year and the latest crop 
harvest is expected to total about 44.6 million 
tonnes. Last year Government procured a 
record quantity of 8.3 million lonnes of wheat. 
In the current season Ihe procurement 
arrangements are being stepped up. in the five 
major wheat producing States of Punjab, 
Haryana, U.P., Rajasthan and Madhya 
Pradesh. 6.664 Centres "re already reported to 
have been opened for wheat purchases as 
against 6074 last year. According to the latest 
reports, government ageneies have already 
procured 4.16 lakh tonnes of wheat as against 
last year's figure of 3571 tonnes only during 
the same period. 

Potato pioduction this year is expected to be 
112 .lakh tonnes as against lasl year's 101 lakh 
tonnes. Price of potato was remunerative 
throughout the country till the middle of 
March. 1984. ln most parts of the country the 
potato prices are reporied to be satisfactory. 
However, in some parts of Uttar Pradesh the 
prices have slumped in the last few weeks. 
U.P. Cooperative Marketing Federation 
NAFED were asked by Government on 
7.4.1984 to start purchases of potato at Rs. 50 
per quintal (fair average quality 1 where it was 
selling lower than this price. Railway 
authorities have been requested to provide 
sufficient number of wagons for quick 
movement of potatoes. The Officers of the 
Min i s t ry  and NAFED are in close touch 
with the Government of U.P. for taking 
whatever corrective steps are necessary. 

As regards tobacco, the price policy is dealt 
with by the Ministry of Commerce. Lasl year 
there is  a big spurt in production of tabacco 
and there was a marketing problem. The STC 
intervened and purchased about 18 thousand 
tonnes of exportable and low grades of FCV 
Tobacco valued at Rs. 21.40 crores.    The 
price cf 

nigh grade tobacco this year ranged between 
Rs- 7 to Rs. 12 per kg. as against the range of 
Rs. 8 to Rs. 11 per kg. last yeat. Government 
is making all possible efforts to bring about 
belter balance between demand and 
production and to step up the level of exports. 

On receipt of report about fall in onion 
prices, the Central Government bas iri 
consultation with the Governments of 
Maharashtra and Gujarat made arrangements 
for providing market support to onion 
growers at Rs. 60 per quintal in Maharastra 
and Rs. 50 per quintal in Gujarat. The losses 
in these transactions will be shared equally 
between the Central and State Governments. 
During 'he one month ending 19th April 
about 31,766 tonnes of onions have been pro-
cured by NAFED and another 22,632 tonnes 
were purchased by Maharashtra State   
Agency upto   16th April,   1984. 

For sugercane the Government of lndia 
fixed minimum statutory prices whicii is 
aimed at safeguarding the cane growers 
interest in a period of glut in sugarcane 
production. In the current ycaj Government 
fixed the statutory minimum sugareane price 
at Rs. H.50 per quintal l inked to 'a basic 
recovery of 8.5 per cent. As against this, the 
Slate-advised prices fall in the range of Rs. 
14.29 to Rs. 26.80 p-r quintal. My colleague, 
Minister of State for Food and Civil Supplies, 
who is in-charge of the subject, lias been 
apprising this Sabha from lime to time on 
price policy of sugarcane and other related  
aspects. 

In   the   case  of  jute,   the     prices ru l ing   
at   levels  substantially   higher the   minimum  
statutory  prices   announced by the 
Government.    In the case of cotton also,   the   
prevailing      market   pric ruling  at  levels  
above  the  support prices and   are      
generally    . favourable   to  the farmers. 

The  continuing  progress  of  agricultural 
production     provides  evidence   that     the 
price  policy   of  the  Govarnment  is  pro-ing   
a   favourable  impact,    In  th four   years,  the  
average     annual   growth 
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rate in foodgrains production is higher than 4 per 
cent which is above that envisaged  in the Sixth 
Five Year Plan. 
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and they have given Rs. 100—again wc 
fought and they have given Rs. 115 or That 
means whatever prices you fix for the 
agricultural commodities we have to fight to 
get those prices. That is rne entire awful thing 
of the agriculture business in procuring fair 
quality of Jowar. 

Then, again Choudhari Randhir Singh, one 
of the members of the Agricultura] Prices 
Commission has recommended Rs. 132 for 
Jowar but the APC did not agree with him. 

Sir, Maharashtra is o ne of the major Jowar 
producing States.   The Jowar production during 
1970-71 it was 9.2 million tonnes and in 1980-
81 it was 11.2 milliou tonnes, though  area is  
decreased.     That means the per acre yields has    
gone up from 456 to 746 kg.    Again coming to 
bajra which is  the main crop of Rajasthan—in  
1970-71   it was     12.5     million lonnes and 
1980-81 it has   gone   tO 11.2 million tonnes.   
That means the yield per aicre has gone up in 
this.   So, I am con-corned with the annual report 
of Depart-in int of Agricultura]   Research and 
Education  Ministry of  April     for   the year 
1983-84.   I must   say here that they have also 
recommended    about in the e ecnomic 
evaluation, in the multiple cropping pattern.   So, 
this is a point of research. ! need not draw your 
atfention.   But one very important economic 
point I would like  to  stress.    A  pilot  sample  
survey ried out on the   estimation of cost   of 
cultivation of vegetable crops in the rural areas  
of  Delhi during   1978-81   has  revealed a 
variation in the cost of production from Rs. 
3,250 and Rs. 9,125.    So 1 would like    to ask 
What price We give, for vegetables for the 
farmers. 

Now,   coming  to  cotion,  the  cost   of 
cultivation  of cotton,  as per the   Maharshtra  
Government's  survey,     came   to about Rs.  
638  in  1981. Now      it      has gone up to more 
than Rs. 700. And what are   we  giving to  the     
cotton  growers? we have fixed the price at about 
Rs. 500 per quintal.   The production     of  cotton 
per hectare  in India is  162 Kgs. and in 
Maharashtra.   Ill   Kgs.  And      Maharashtra is 
one of      the major cotton-growing Earlier also 
in this House I    have 

demanded the continuation of   the monopoly  
cotton  procuremen':   scheme.     This scheme is 
implemented only in Maharashtra, Punjab, 
Gujarat and Andhra Pradesh, and they are alio 
demanding that remunerative prices for cotton 
should be    given. So from tha; point of view, I 
request that remunerative prices    should be 
given for cotton growers. 

Now  another important crop is  sugarcane.  The   
number  of sugar  factories  in Maharashtra is 80 
and it is likely to   go up to 100 very soon, as 
against 35 when Maharashtra was declared one 
zone.   The recovery ranges from 9.9 per cent to 
11.72 per cent. In my  area    of    Marathawada 
and Vidarbha, it  is 9.9     per cent.     In 
Westenn Maharashtra   it is 11.72 per cent. I 
hope the hon. Agriculture Minister will visit 
some of the sugar factories there. So there is 
need to form three separate zones of sugarcane. 
In areas, where the recovery is only 9.9  per 
cent, the farmers is very badly affected as 
compared to the farmer in areas where the 
recovery is  11.72 per cent. Now the hon. 
Miinster has     stated that only Rs. 13.50 will be 
given for one quintal of  sugarcane where the 
recovery is 8.5 per cent. The cost of production 
of sugar-cane comes to Rs.  300 to Rs. 325 per 
tonne. That means, if we give Rs. 26 to       Rs.    
28    per    quintal    of    sugare cane, one can 
just meet the cost of production of sugar-cane. 
The farmers are demanding at least Rs. 300 to 
Rs. 325      per tonne. They want only a 10 per 
cent profit. When they are investing Rs.   100 for 
one year or 15 months or 18 months, can they 
not expect a profit of Rs. 10?. So Jt mast  be  
ensured  that  they  get  Rs.   330 per tonne of 
sugarcan eor Rs.  33      per quintal. 

I have only two more points, onions and 
potatoes and then I will finish. Now potato is 
a most burning problem of Ut*ar Pradesh. I 
leam from a colleague that peonle at the 
purchasing centres are purchasing potatoes 
only at Rs. 30 per quintal. From one quintal of 
potatoes, I am sure we can get 30 Kgs of 
manure. And the farmer is spending Rs. 60 
per quintal on the cost of cultivation, but he is  
row  selling it   at     Rs.  30  a quintal. 
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[Shri   Vithalrao  Madhavrao  Jadhav] 
It is a very miserable scene so far as ihe 
potatoes growers of U.P. and North J ndia are 
concerned. So the Governmtnt must look into 
the matter and arrange for the purchase of 
potatoes at Rs. 60 a quintal and see that there 
is no exploitation of ihe    farmers. 

The last point is about onions. There was 
some "amdholan'' in Maharashtra which was 
led by Sharad Joshi and Madhavrao More and 
the movement has spread to Punjab also. The 
NAFED is not purchasing directly from the 
farmers. In the NAFED there is a lot of 
currpt-tion. They are not purchasing directly 
from the farmers. They have some tgents and 
they are purchasing onions at Rs. 30 per 
quintal and they are selling it at the same 
centre at Rs. 60 per quintal. So it is a very 
miserable situation. We bad a contract with 
the Soviet Union for the export of onion, 
about 40,CO0 tonnes per year, but that deal is 
not complete this year. That is why these 
NAFED! people are not purchasing. Through 
you. I would like  request the hon. Agriculture 
Minister  request the hon. Commerce Minister 
t complete that deal for export of 40,000 
tonnes of onion to the Soviet Union, as we do 
every yeai, so that the pressure on the farmers 
is eased, the pressure on the onion growers of 
Maharashtra. There are instances of 
"andholan" and the farmers are forming a 
very bad opinion abou! the Government.    
They   are   most   dissatisfied. 

I would like to request that the crop 
insurance scheme should be implemented for 
the dry farmers. We musi take more cart- 
about the dry farmers as well as irrigated 
farmers. Forty per cent of the total national 
production comes form the 75 per cent of the 
dry farming Mea. So we must take care of 
them. With these few words I conclude. 

SHRI PARVATHANENI    UPENDRA 
(Andhra Pradesh); Mr. Deputy Chairman, 
there is a crisis in the agricultural sector 
because of the  lopsided  policies  pursued Ly 
the Union Government and vie    find only   
lip   sympathy  being     paid  to   ihe farmer 
whom we regard as the backbone 

of the nation. Every year, when the crop comes, 
the farmer is in great difficulty in disposing of 
his stock. He does not get a remunerative price. 
The cost of inputs and labour is  increasing day 
by     day;    but correspondingly he does not 
get ihe price due to him. I come from an 
agricultural State,   Andhra   Pradesh,   where     
farmers arc showing signs of great unrest. We 
may take them for granted because Iheir voice 
is  not heard here.    They    are    not    an 
organised  sector.  Thou>>h  many   of     us 
come from agricultural families, we often feel  
shy   to  declare  that  and  when       it comes to 
0ther sectors, people are more vociferous than 
when they    speak about the farmer. What is 
the position of     the farmer today? In Andhra 
Pradesh we produce a number of agricultural 
commodities some    of which    are exported.    
As regards paddy, every year    the price fluc-
tuates.   Ultimately,   the  beneficiary  is the 
miller  wh0 is the intermediary    between the 
consumer and    the   producer.    That happens 
everywhere.   There   ts    a paradox—the 
farmer who produces, who toils day  and  night, 
gets "a  meagure amount, while the consumer 
who pays the highest price, is bled white  and  
is fleeced;  and in between the benefit goes to 
the intermediary, the middleman.    For 
sugarcane, which is also a principal crop in 
Andhra Pradesh,   the  Governmeat  of  India  
declares the price every year. This year they 
have  declared  Rs.   135  as the  minimum 
price whereas the demand of the farmer is Rs.  
225.  In our Stats, the State Government has 
given Rs.   50 more as support price, making it 
a total of Rs.  185. But   it   still   falls   short  of   
the   demand of the farmer.  Even this Rs.   185, 
which includes Rs.   50 paid    by the State 
Government as    a loan to the mills, only co-
operative  sugar factories   are  paying    at this 
rate, and the Government is helpless in 
enforcing this minimum price when it comes   
to   private   mills   Secause   private  mills are   
'not   obeying the  Government orders   and   
there   is   no  statutory   obligation on  the  part  
to do  so,  and      the Government cannot 
enforce this rate.  As a   result, the farmers ans 
suffering. Similarly, in the case   of cot:on, the 
Government  of  India  banned  export  of  
cotton . and   the   Cotton   Corporation   does     
not 
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come into the picture; it does not to bu/ 
adequate quantities of cotton. As a result, the 
middlemen, on behalf of the textile magnates, 
are making huge profits and the farmer is 
suffering once again. I do not know why the 
Government of India cannot force the Cotton 
Corporation of India to enter the market in a 
big way and purchase the commodity directly 
instead of allowing the middlemen to buy and 
make huge profits. 

I now come to tobacco from which the 
Government of India gets on excise revenue of 
nearly Rs. 1000 crores — from both tobacco 
and the finished products— and we earn a 
foreign exchange of Rs. 200 crores every year. 
But what is happening today? In Andhra 
Pradesh, which produces 90 per cent of the 
tobacco production in the country, the farmer 
is getting only half of what he got last year. 
The remunerative price for low grade tobacco 
wag Rs. 3 per kg. But today he is getting only 
Rs. 1.50. Similarly, for high grade tobacco he 
is getting half the last year's price. Since the 
prices were low last year, farmers were not 
interested in growing tobacco . This year's 
production consequently is 40 per cent less 
than that of last year. Last year we had 
160,000 tonnes. This year it was only 93,000 
tonnes. Still there is glut in the market. The 
farmer is getting only 50 per cent of the price 
that he got last year. So, frantic requests were 
made to the Government of India. Several de-
legations came here, including an all-party 
delegation, which met the Commerce 
Minister. We requested the Government of 
India to arrange for the export of this 
commodity. The STC did not act promptly as 
a result of which the prices fell  further.  The  
farmers  became  restive 

and resorted to agitations including hunger-
strike. What did the Government of India do? 
They said that they would give a loan of Rs. 
10 crores to the State Government to purchase 
the commodity. This is a very strange 
proposal. What does the State Government do 
with this amount when it can not enter the ex-
port market? There is no scope for ihe 
MARKFED or STC theie to export the 
commodity. It is the Government of India and 
the STC that deal with exports. They have not 
come to the picture. They instead, asked the 
State Government to take the loan of'Rs. 10 
crores and buy the commodity. The State 
Government said: "we want export to be 
arranged and not the loan. And after buying 
the commodity, where do we keep it? We do 
not have godowns. It is the STC which has got 
all the facilities. Why should we buy and keep 
the commodity with us? Still there is no 
response. Ultimately, the State Government 
and the farmers are forced to form a tobacco 
growers' union. It is a cooperative organisation 
formed on their own and the State 
Government has given them a share capital of 
Rs. 2.5 crores. They are trying to purchase the 
commodity and are trying to dispose it   of. 

This i3 the situation today. Wa protest 
against the lopsided policy of the Government 
and the anti-farmer policy which they are 
adopting and which does not help the farmer 
in any manner. Sir, I have   a few suggestions. 

First, all the tobacco export and export of 
other commodities should be canalised from 
one source and STC should take the full 
responsibility for it. 
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Secondly, the total quantity to be procured 
and exported should be notified in advance, so 
that farmers would grow to that extent. The 
Tobacco Board gives licences to farmers to 
grow this commodity. In the case of Coffee 
Board, they go for coffee auction so that the 
coffee growers get good price for their com-
modity. On the same analogy, there should be 
tobacco auction. The minimum, export price 
of this commodity should also be announced 
well in advance. 

A Tobacco Trading Corporation should be 
set up on the lines of the Jute Corporation of 
India and the Tea Trading Corporation. 

Export permits should be given to the 
organisers of the Tobacco Corporation which 
has been set up so that they can directly deal 
with matters of export instead of allowing 
middle men to make huge profits. 

Another aspect is that the Agricultural 
Prices Commission at the national level does 
not take into account local conditions. They 
fix the price unilaterally and arbitrarily. There 
should be agricultural prices commissions at 
the State levels also which will take the local 
conditions into consideration and suggest 
prices. On the basis of this suggestion the 
Agricultural Prices Commission at the 
national level and the Central Government 
should fix the prices of commodities. 

There should also be adequate represen-
tation to agricultural States and leading 
farmers' organisations on the Agricultural 
Prices Commission.- 

Jn the end, I would once again request the 
Hon'ble Minister to take prompt action and 
also to convey to the Commerce Minister as 
to what steps should be taken by him to 
alleviate the sufferings of the farmers so that 
the situation does not be c-ume worse. 
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SHRI ARABINDA GHOSH (West Bengal): 
Mr. Deputy Chairman, Sir, the statement of the 
hon. Agriculture Minister cannot actually 
satisfy me growers, but it can satisfy the 
hoarders and middlemen who sell agricultural 
commodities to con-, sumers at maximum 
price. And there is no mechanism in our 
country to check this. Actually, it is an 
accepted fact that until and unless radical land 
reforms can be made, there can be no real 
remedy which would benefit the agricultural 
rural masses who constitute 70 per cent of our 
population depending on agriculture. Due to 
political necessities, land reforms are given a 
go-bye. But actually in this situation atleast a 
ramurative price can be •ensured to the 
agriculturists. 

Adequate purchase should be made by the 
State 'ageneies as soon as the harvest begins to 
arrive in the market 'o save the peasants from 
alarming distress sales to the Mahajans who 
buy aL very low prices The prices of 
agricultural inputs including the fertilisers 
should be brought down by reducing the 
excise duty and by tes-trictihg high profits, 
reduced electricity charges, irrigation rates 
'and otlu-r taxes. In order to give relief 
specially to the lower sections of peasantry, 
they should ensure cheap credit and supply of 
form inputs to the peasants. With % view to 
give relief to the poorer sections, steps should 
be taken t0 bring down ihe ratei ol interest 
payable by agriculturists. The 

. farmers should be helped by cutting down 
overhead expenses, reducing the number of 
intermediate agencies and by improving the 
efficiency in general. These aie the measures 
that I am suggesting. If this is not done, the 
rural agriculturists will have to suffer and 
suffer. This 's purely a capitalist landlord's 
society. In ihe year 1982, the All India Kisan 
Sabha of our party demanded that immediate 
steps should be taken to fix the procurement 
price of the common variety of paddy. 
Similarly, the price of rice should also- be 
increased at the present market rate. The 
market is fluctuating. The market is controlled 
by these monopolists and industrialists who 
invest lakhs of rupees. So many speakers have 
already stated that the price of potatoes is 

falling down like anything in West Ben- 
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gal, in U.P.  and everywhere.    It is impossible 
for the growers t0 exist.    If the Government 
machanism  cannot  come to the rescue of these 
poor growsrs of potatoes,  who   will  help  
them?    It  should be at least Rs. 100/- per 
quintal and not Rs.  50/- per quintal.    In  this  
way, the consumer will 'also get potatoes at a 
reasonable price.   The story of the price of 
sugarcane is also the same.   Everywhere, the 
price of most of the agricultural commodities  
are lowering     down     and  the growers are 
suffering like anything.    Vne price  of  
sugarcane  demanded  by  us in the year   1932  
was  Rs.  250/-  per ton. Now, in 1984, there is 
at least more than 10   per   cent   inflation.     
Therefore,   this price   should  be  increased      
"accordingly. At  least  price of Rs.  400/-  per 
quintal of lower grade jute is to be fixed.    The 
jute growers in my'State converted their paddy 
growing fields into Me fields. We are   earning   
foreign   exchange   for   our country.    The 
jute  growers cannot  exist or survive and get 
remunerative price of their produce.    How can 
the jute  growers go on like that?    How can we 
earn foreign   exchange   for  our countiy?   Out 
of   frustration  'and     poverty,      ixir  jute 
growers are in a mind to change to paddy.    In   
1982 we     also demanded  that Rs. 550/- to Rs.  
1000/- should he fixed as the price of fine 
grades of cotton and Rs. 1200/- for 1x4 fine 
Virginia tobacco. Other  speakers   have  also  
explained   the plight  of  the   tobaqco  growers    
of    our country.    I lam giving an example.  
Suppose  the   Price   of   coconut  oil   has  
been increased.  Accordingly  the  price of soap 
in Increased. But if suddenly the price of 
coconut   has  fallen   down,   the  price   of 
soap cannot fall  down.    The entir; incidence 
of sufferings and burJons falls on the  growers  
and   agriculturists.    We  are anxious to get 
copra, coconut oil, rubber, pepper, etc.  
imported  from  for»i?n  countries in order to  
depress     the- prices  of local  crops   in  trie  
interests  of  indus rial monopolies.    So, the   
entire   price  mechanism, pricing system,   
should  be changed  fundamentally.     
Otherwise,  the  poor agriculturists,   who   are      
producing   the wealth for  the  country,  are  to 
suffer. I conclude with thanks. 
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SHRI R. RAMAKRISHNAN Tamil Nadu): 
Mr. Deputy Chairman, Sir, I will make your 
task easier by not going over the same points 
which have already been made. It is such an 
important subject that full juatice cannot be 
dona by means of a Calling Attention.    Stiil 



 

[Shri R. Ramakrishnan] 

I am surprised that the movers of the Calling 
Attention have not thought fit l0 include rice 
among the agricultural commodities which 
have been taken up for discussion today. They 
have mentioned wheat, tobacco, cane and 
other cash crops, but rice, the main staple 
crop of the teeming millions, has not been 
included. Thty have, of course, said 'other 
crops', but it should have been mentioned by 
name. Suppose it is the c&se of the Ministers. 
We say the Home Minister, the Defence 
Minister, though they are all Ministers. 
Seeing the importance of the subject, they 
should have mentioned it. Anyhow, this has 
been left out,   I will come t0 that later. 

India is basically an agricultural country.    
When  Mahatma Gandhi   had   said that India 
lives in its villages, he mentioned  it  not  
euphemistically  but figuratively.   But of   late 
we   are getting   the feeling that the 
Government of India is gradually     becoming      
anti-agriculturists. No dobut, the Five-Year 
Plans have got to keep a    balance between    
agriculture and industry which is necessary for 
proper economic  growth  of any  developing 
country.     But,   basically      we   being  Un 
agricultural   country    adequate    emphasis 
should  be   given  to  agriculture.    Why  I am  
saying this is because even  after 37 years  of 
independence we  art   not  self-sufficient  in  
fertilizers,  one of  the  basic requirements  of  
agriculture,  and  we 'are importing fertilizers  
worth  crores of rupees at  a great loss to the 
national Exchequer.    We are short of power. 
Tower has to be shared between the Centre and 
the States by proper negotiatio ordination,  but  
the main power  projects are   not  being  
cleared.       Many   of the speakers  have  
mentioned   that   electricity is not  available, 
one of the basic inputs fcr  the farmers.    These  
are  the  subjects which should  be properly 
dealt with.    It only shows that the Government 
of India is not for proper planning in regard to 
agriculture.    Why I  am saying this, Sir, is that 
two years back we saw that huge quantities  of 
wheat   imports  were   there from America  
and other    countries.    In 

fact, it was done in a very bush-hus'n manner, 
and it came in for a lot of criticism also. The . 
FAO report said that again India would have 
to go in for wheat imports in the third year. 
But today's press reports are that the Minister 
himself says that there is surplus, which itself 
s'nows th'at there is no proper planning for all 
these matters, and I hope that the Agriculture 
Minister will devote more time to such 
things. 

Now, Sir, I come to one very important 
thing. I was talking about rice. Sir, even after 
so many years, the wheat lobby has been very 
successful. I do not decry the Agricultural 
Prices Commission fixing the procurement 
price of wheat af Rs. 152 per quintal or even 
Rs. 20 more than the procurement price for 
paddy. Even two or three years back, I remem-
ber, there was an exchange between hon. Rao 
Birendra Singh and one of the Members about 
the ricee and wheat issue. The inputs for wheat 
and rice are the same. However much the 
Agriculture Minister ;s an agriculturist, we are 
also agriculturists. You know about it. The 
urfluts are tthe same and are as costly. Still, 
the lobby for wheat is stronger than that of 
rice. And it is absolutely essential that rice 
should be fixed on parity with wheat, and this 
only will solve the problems. 

I will just rush through some of the 
problems. About tobacco, some radical 
changes must be made in the Tobacco Board 
itself. It is not functioning properly. His 
colleague, the hon. Commerce Minister, has 
agreed in the Lok Sabha that the Government 
is carefully attending to this matter. Unless this 
is done, the-" problem of tobacco can never be 
solved. Recently, by wrong procurement 
policy, j|he Government has procu'red a lot of 
low-grade quality tobaco. They do not know 
what t0 do with it, and they are trying to dump 
it here and there. So, something has to be done 
by bringing radical changes in the Tobacco 
Board. 

Coming to sugarcane, despite sugar mill 
owners and sugar monopolists having crotes 
of rupees, they are not paying arrears 
properly to the cane growers.  
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came suppliers. This is a tact which th© 
Government of India itself knows. I would like the 
Minister to pay a little, 'attention t0 this and see that 
the sugareane suppliers are given its due pries. 

Coming to an important thing,, Sir, onion, there 
is a wholesale racket going on in onion. When the 
Government of ladia says that there is surplus in 
onion, why should the NAFED  canalise it and 
export it? Why does the Government of India not 
allow onion to be exported freely to other 
countries? If they want, they can fix the floor pries, 
below which they cannot export, or do some such 
thing. And the racket is going on in onion. And the 
hon. Minister himself knows about it. Recently the 
NAFED Chairman has changed. 1 do not know 
whether the policy of racketeering has changed. 
This has got t0 be looked into, and ihe Government 
sb.ould allow ftee export of onion just like potato, 
so that the matter can be sattled. 

Fin'ally, Sir, in this connection, coming from the 
Stale pf Tamil Nadu, since this is dealt with by our 
Mmister—I will just conclude—we had asked for 
Rs 232 crores of aid becauss of the recent calamity. 
We have got only Rs. 70 crores. We have 
submitted a report. The Minister has sent a team, 
and I 'hope th'at they would have submitted a 
report. I would like t.know how many further 
crores they are going to release over and above Rs. 
70 crores already they have given because this is 
essential if our agricultural production is to be 
smooth for the next year and we are to contribute 
.tional growth. 
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It is    not    totally    of    the    agricultural 
problems.       It     is   a     pan     of     it. 
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There is no compari- 
sion between the prices of agricultural 
commodities and the prices of essentfal 
things. 
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What is this Agricultural Prices Com-
mission? WViat is the scientific basis on 
which they really go into the cost of pro-
duction and come to a conclusion about the 
cost of production of a product? 

RAO BIRENDRA SINGH: Mr. Deputy 
Chairman, as you would kindly appreciate, 
this Calling Attention Motion and the subjects 
to be discussed related to different Ministries. 
To the best of my ability I try to give some 
iniormation to the Ho«e on every subject.   I 
am thank- 

ful to the hono urable Members that they have 
drawn the attention of the Government towards 
me plight of the farmers. In general I appreciate 
their sentiments. I also feel that the farmers 
need to be looked after properly and the best 
incentive for increasing agricultural production 
and to keep the farmers on their feet hi this  
large  country is  the price.      Apart from   
other   things   the   Government   has been 
trying to ensure that in the    mosJ important    
crops we give a remunerative price on the one 
hand and make arrangements for purchases at 
the support price declared   on   all  surplus  that  
the  farmer has  to   offer.      In   the   matter  of  
foodgrains   particularly   we   have   
successfully followed this policy in the past.    
Even in the crops for which we do  not declare 
any  minimum  support  price,   particularly 
vegetables,   we  have   also   tried   that  the 
farmer does not suffer losses on  account of 
increased production glut in the market and the 
slump in prices consequently. Honourable   
Members   know  that   in   the past we made 
arrangements for purchase of  onions  in  
Maharashtra     and  Gujarat and   the   
Government   of   India   suffered huge   losses,   
up   to   the  extent   of  more than  Rs.   6  
crores,     when  onion  prices crashed  in 
Maharashtra and  Gujarat  two years back. / 
This year the  question has again been raised 
about the onion prices. We have already 
directed purchase operations  through NAFED  
and  the  Maharashtra  Cooperative     
Federation   and   they have  purchased quite a 
substantial  quantity of onions at a fixed price 
of Rs. 60 in. Maharashtra; more than 67,000 
tonnes of onions    have already    been    
purchased during  this  season  and  prices have 
been fixed.   Similarly, the question of potatoes 
in UP.  We have discussed  this matter in Lok 
Sabha  also some days back;  it has been  raised 
again  in  this House.      It  is true  that  in  
some  places  in  UP  potato price went very 
low.   But that was only after the  last  week  of 
March.      Before that the    farmers    were    
getting remunerative prices/    Some honourable 
Members raised the question of our price sup-
port policy only helping the large farmers and 
not looking after the small and marginal 
farmers. But in the matter of potatoes they will  
clearly see that the small farmers who did not 
have mush of a holding 

After all. it has been' started that the 
industrial development of developing nations 
depends upon the marketable surplus of the 
agricultural produce. 
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capacity, disposed of their produce right  the 
beginning and they could get remunerative 
prices of up to Rs. 80, even more than Rs. 80^ 
per quintal. It is the large farmers who wanted 
to retain their produce to get higher prices, 
whose hopes somehow or other were not 
realised. On account of heat the quality 
deteriorated. It is also true that the traders 
exploited the market when there was a rush 
for disposal of the produce and they cornered 
huge quantities and they utilised the cold 
storage capacity for their own purchases with 
the result that the farmers were left high and 
dry more or less. The UP Government tried to 
persuade the cold storage owners also to 
provide for the requirements of the farmers. 
But I am not very sure that the farmers could 
get much relief. The charges for storage were 
also raised very high. But as I have stated on 
the 7th of this month we asked NAFED and 
the U.P. Cooperative Federation to try and 
purchase potatoes at least quantities which 
would, help prices to pick up. But I am not 
quite satisfied with the operations that have 
been undertaken by NAFED. 

 

RAO BIRENDRA SINGH; This is not 
correct at all. We have been following the 
whole matter. The U.P. Chief Minister also 
discussed it with rne and we had given clear 
directions to NAFED and also requested the 
Chief Minister to call a meeting of NAFED 
officers. NAFED does not have any 
purchasing agency in the market all over the 
country and particularly in U.P. purchases 
had to be by the U.P. agencies. NAFED 
would have suffered loss and we would have 
reimbursed the loss to them. But it is on 
account of U.P. agency not being able to 
purchase substantial quantities of potatoes 
that the problem stiil persists. It has not been 
solved for that reason. I shall again contact 
the U.P.  authorities. 

291   RS—7. 

Already we have sent our officers to 
Lucknow to try and see what more could 
be done. We are concerned about the 
plight      of   potato   growers. As   the 
Hon'ble Members would notice it is not the 
small farmer who is suffering the loss. It is 
the general traders who had purchased large 
quantities who now find it difficult to get any 
profit on their purchases. They want the 
Government agencies now to move in. They 
purchased huge quantities when the prices 
fell thinking that they would get good profits. 

Now I will come to the general question 
which all the Hon'ble Members have more or 
less raised because they are concerned about 
it. The first thing is about the Agricultural 
Prices Commission. Agricultura] Prices 
Commission is time and again being attacked.   
.   .   . 

THE MINTSTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI KALP NATH RAI): 
Correct. 

RAO BIRENDRA SINGH; I do not agree 
with my hon'ble friends. I have always 
welcomed any suggestion from Hon'ble 
Members or from any other quarter as to what 
could be the better mechanism. As they know 
the APC is only an advisory body. The entire 
responsibility for fixing the price rests with 
the Government. We take in to account 
recommendatons of the APC and then take 
our own decision. But while taking decisions 
we have to see both. ways—the interests of 
farmers on the one hand and the interests of 
large number of consumers of the country on 
the other ihand. And farmers also are 
consumers of almost every agricultural 
produce. There would never be a farmer who 
will be self-sufficient in his needs for agricul-
tural produce. Therefore, a balance has to be 
maintained. And we have time and again 
claimed that the prices we have fixed in the 
past are quite remunerative. We have done 
our best to try and keep the price at a high 
level for the farmers. This is also true all over 
the world that they—not only farmers, but 
producers generally—would never be fully 
satisfied, lt is impossible to satisfy each 
individual 
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[Rao Birendra Singh] farmer because cost of 
production varies from field to field and State 
to State. Andj Sir, the best proof of the 2 p.m. 
benefit of the remunerative prices being paid 
in this country is the increased production and 
the production in this country has riseni as 
every honourable Member knows, to a very 
substantial extent and I think the country's 
farmers and our agricultural experts can be 
proud of the rise in our agricultural 
production which is higher than even what 
was targeted by the Planning Commission. 

Sir, Mr. Ramakrishnan raised another very 
controversial subject which is quite unfair 
'and I have replied so many times. It is not a 
question of wheat versus rice or wheat againsl 
paddy nor is there any question in this 
country of North versus South. 

SHRI R. RAMAKRISHNAN-. 1 did not 
raise it. 

RAO BIRENDRA SINGH; You know 
very well that it is the Northern States which 
produce the largest quantity of paddy. 

SHRI R. MOHANARANGAM (Tamil 
Nadu): Nowadays the Southern States have 
beaten down the Northern States in this. 

RAO BIRENDRA SINGH; I will agree mat 
the prices now are more in favour of paddy 
than in favour of wheat because in the past 
years we have been giving a jump of nine to 
ten rupees every year for paddy as well as for 
wheat. Now, witli the fixation of the recent 
price for wheat, that parity has been disturbed 
and it is more in favoin- of paddy. I do not 
know why you raised this question, lt does not 
go in your favour. In fact it is only wheat now 
for which the farmers can raise a question 
against paddy prices, not paddy growers 
against wheat growers. Rut somehow, as 
things are, the farmers in the Northern States, 
which produce the major portion of our 
foodgrains, are wheat growers as Well as 
paddy growers and, there- 

fore, we expect that they would somehow 
reconcile to the prices that we have tried to 
give them. 

Sir, tea is have been expressed by almost 
every honourable Member who said that there 
is a glut in the market with heavy wheat 
harvesting" and that the prices aie falling. [ 
assure the honourable Members, I will also 
talk to my honourable col_ league, the 
Minister in charge of Food and Civil 
Supplies. It is the Government's policy to see 
that foodgrains are purchased at the minimum 
support price and we will not allow the 
market to be exploited by the traders. 
Purchases have started in nearly seven 
thousand centres opened for wheat, as  1 have 
stated in the statement 1. 

SHRI VIRENDRA VERMA: You said it  
is  6,600. 

RAO BIRENDRA SINGH: But they will 
be increasing. As more wheat starts coming 
into the mandis they will be ir» creasing and 
this is not the limit. . The honourable 
Members would be glad to know that onl of 
149,000 tonnes of wheat which arrived in 
Punjab I am sorry. For Punjab it is much 
higher. In Punjab, 2,43.934 tonnes of wheat 
arrived in the, mandis out of which 2,40,000 
tonnes have been purchased,  that is, 98.3 per 
cent. 

SHRI VIRENDRA VERMA: What about 
UP 

RAO   BIRENDRA   S1NGH:   This  has 
been purchased by the Government agencies.    
For UP, I do not have the figures. 

SHRI VIRENDRA VERMA: What about 
Haryana? 

RAO BIRENDRA SINGH: For Haryana, 
out of 1,49,000 tonnes that arrived in flic 
mandis, 1.42.000 tonnes or so have been 
purchased, and that is also about 95 per cent. 
They would be purchasing at a faster rales as 
the wheat starts arriving in. the market. 
Probably, the arrivals are not so heavy in U.P.    
ME.  Satpal Malik 

rationed   our  policy.   He  knows ' 
very well  and he himself has  stated that our 
policy is to provide minimum support price.      
But   the   farmers,   so  far   as  the 
Government of India policy is concerned 
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Similarly,      about   tobacco.   The   hon. 
Members      talked   about   tobacco.      in Andhra 
Pradesh  also,  78  million kgs.   of Virginia ured 
tobacco has been purchased already out of the total 
estimated production of 93  million kgs.   
Therefore, the situation is not so bad, or bad    ac-

cordng to me, at all as the hon. Memebrs have  made 
out.      I do not know     why the Andhra Pradesh  
Government refused the  offer of  ten  crores  which  
the  Government of India made.  For starting purchase  
of tobacco, on the one hand,    the hon.  Members say 
that it is not the responsibility of the State 
Government, they cannot   purchase      tobacco   
because   they cannot export it, on the other hand,     I 
find that all this purchase has been made by private 
Iraders with the help and support given by the State 
Government.   So if the traders can purchase, why 
can't the State   agencies  purchase?     It     was   also 
the   responsibility   of   the   State   Government to  
intervene  in the market if they wanted to help the 
tobacco growers.  But the  situation,  as I have said,  is 
satisfactory. The farmers are getting good prices for 
Virginia flue-cured tobacco. 

Now, Sir, some hon. Members raised the question 
of cane arrears. I agree that according to the Act, 
interest has to be paid to farmers if payment is not 
made by the sugar mill within 14 days of the supply 
of sugareane. But I also know that this has not been 
happening. I do not know why. It is for the State 
Govmments to enforce the law. Probably the farmers 
themselves do not pursue the matter. They are quite 
satisfied, as farmers are simple people; if theyi get 
their money they would not run after the factories for 
payment of interest also. But, I hope when there' is a 
long tlelay in payment of arrears, the farmers would 
claim their interest and the State Government should 
help them to realise it. (Interruption) Rs. 187 crores 
is the arrear according to the present figures available 
out of the total value of   cane   supply   being   Rs.    
655   crores. 

 

are free to sell at a higher price. Now, if 
the farmr is not getting a higher price in the 
mandis, the traders are not paying a higher 
price than what the. Government agencies 
are paying, then it is not the fault of the 
Government of India. 



 

RAO   BIRENDRA   SINGH:      Now   I 
come to the parity in prices. As I said earlier 
on many occasions, we have amended the 
terms of reference of the Agricultural Prices 
Commission. We have directed them to take 
into account Ihe difference in terms of trade 
as between the agricultural produce and the 
non-agricultural produce or goods, parti-
cularly the goods which the farmer has to 
purchase. 

 

RAO BIRENDRA SINGH; This i» the 
principle laid down. The .A.P.C. keeps 
it in view. I would not like to go into 
details as to how they calculate. But what 
the hon.. Members have suggested is t'ne 
system which the A.P.C. is following 
taking into consideration the rent of land. 
minimum wages to be paid to farm la- 
. hour, transpor charges and the price of 
essential inputs that he has to riiake. 
Everything is calculated and it is on the 
basis of that that a price is recommend 
ed. Profit is also provided. It is not just 
the cost of production for a crop. As I 
said because the production differs from 
place to place, there has to be some 
average figure that has to be struck in 
this matter and that probably may not be 
very much acceptable to farmers who are 
not very efficient in agricultural practices 
or in States where the cost of production 
is high on account of various factors in 
cluding climate, irrigation, nature of 
soil and      various      otTier     reasons. 
But it is generally acceptable to farmers who 
follow good agricultural practices. They get a 
profit of 10 per cent or more. 

These are the few things which the hon. 
Members wanted to know. If they want to 
know, the cost of production of potatoes in 
U.P. has been calculated. For the last year, it 
was Rs. 39]- per quintal. It may have risen 
slightly. But at'e price We have fixed is Rs. 
50|. If the potato is not of the quality which 
could be kept for some time or which has 
already deteriorated due to heat, We cannot 
blame  agencies if they do not purchase thai 
potato or if that is not acceptable to, our 
purchasing agencies. The consumers or the 
traders will naturally purchase .it af a lower 
ptico. It is not for that kind of potato that we 
have started purchasing operations. 

 
RAO BIRENDRA SINGH: Mr. Virendra 

Verma, you are not right ip this. We have not 
fixed any support price. lt is only in times of 
distress that we fixed the price at which our 
agencies start purchasing. it is not that we fix 
this price from year to year. If the potato 
grower, get Rs. .50'-, they should be quite 
satis-tied because with that they can make 
some profit. If they have been getting higher 
prices, they were not checked. Nobody 
wianted that they should get lower price. 1 do 
not want to depress the prices. I t h ink  the 
hon. Members are satisfied that we are doing 
our best for the farmers. 

MR.  DEPUTY CHAIRMAN: We can 
now adjourn for lunch. 

 

The House then adjourned for lunch at 
fifteen minutes past two of the  clock. 

The House reassembled after lunch at three   
minutes   past  three  of    the     clock. 

The Vice-Chairman (Shri Syed Rah. mat 
Ali) in the Chair. 
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